Annexure- D

Report Certifying Constitution of CoC under Regulation 17(1) of IBBI (Insolvency

Resolution Process for Corporate Persons) Regulations.

Sr. | Name and Address of Secured Claim Voting
No. | Financial Creditors determined Percentage
per regulation | (%)
14 of CIRP
regulations,
2016.
(Rs in Lakh)
1. | Metroglobal Limited 11738.21 100.00
506-509, Shilp Building, Opp. Girish
Cold Drinks, C.G. Road, Navrangpura,
Ahmedabad, Gujarat- 380009
Total 11738.21 100.00




